159 Papers Laid

the following papers (Hindi and English
versions) under sub-section (1) of section
619A of the Companies Act, 1956 :—

(1) Review by the Government on the
working of the  Bharat Aluminium Co.
Limited New Delhi, for the year 1976-77.

(2) Annual Report of the Bharat Alu-
minium Company Limited. New Delhi.
for the year 1976-77 along with the Audited
Accounts and the commients of the Comp-
troller and Auditor General thereon,

[Placed in library. See No, LT-1430/77)

Auptr REPORT OK ACCOUNTS OF CENTRAL
Boarp ForR PREVENTION AND CONTROL
OF WATER PoLLuTiON FOR

1976-77
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[Pr2ced in fibians. SeeNo LT-1451 77].

AKNUAL AssessuenT ReporT Re. Hivor
FOR 1973-74 and 1974-7:

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRI DHANIK LAL MANDAL) : I
beg tw lay on the Table a copy of the
Annual Assestment Report (Hindi and
English versioms® on the programme and its
impl jon for lerating  the
spread and development of Hindi and i
progressive use for various official purposes
of the Union for the years 1973-74 and

107475,
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MR. SPEAKER : Mr. Mavlankar, you

can only raise it. This is not an occasion
to make speeches.

STATEMENTS Re. ACTION TAKEN BY
GOVERNMEST ON VARIOUS ASSURANCES
GIVEN RY MINSTERS
n Aqr sadm wnd savw &
e st (o over ww) c owew
wgrem, § @F gar ¥ fafaw @aw ¥



